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(b} the theasutes adopted ly Govern.
w&n’m (e implementation of the
AWl

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K.
KHADILKAR) : (a) and (b). The Award
piven by Justice Shri B. N. Banerjes on the
dispute over the non-implementation of the
recommendations of the Wage Board for
Non-Journalists Employees was published
in the Gazette of Indis Extraordinary on
3rd August, 1970, The responsibility to
secure the implementation of the Award
rests with the Stat¢ Governments.

Joint Indo-Iranian Survey Team

2082, SHRI RAJDEO SINGH: Wil
the Mmister of EXTERNAL AFFAIRS
be pleased to state :

{a) whether a joint Indo-Iranian Survey
Team has nvestigated prospects of trans-
mitting Indian exports and imports through
Iran and have found such a route viable ;
and

(b) whether the surveyed route s sea-
cum-land route and it cuts transport costs
which had been made prohibitive by the
closure of Suez Canal.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Under the auspices of the Indo-Iran Joint
Commission for Fconomic, Trade and
Technical Cocoperation a Joint Survey
Team has completed investigating the
prospects of transitting Indian exports and
imports through Iran. The report on these
investigations, prepared on behalf of the
Joint Survey Team by its Indien members
is currently under exsmination with & view
to determining the viebility of the route,

(b) The surveyed route is for searcium.
land teansit. The econemies of this route
ars yader comideration.
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Fore ga Naval Snses by Indien Ocese

2008, SHRIO, Y. KRISHNAN :

SHRI RIRENDER SINGH
RAQ:

Wil the Minister of EXTERNAL
AFFAIRS be pleased to state :

(&) whether the Soviet Usion has
expressed its willingness to withdraw its
fleet from the Indian Qcean, if Western
countries do the same; and

(b) ifso, the names of the Wastern
countries who are basing their naval
strength in the Indien Ocesn and the
location of their flects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
U.S. 8, R, Government has expressed its
readiness to study the question that the
Indian Ocean area should be made a one
of peace and to solve it topether with other
powers on an equal basis.

(b) According to the information
available with Government, the United
Kingdom, France and US.A. have their
naval ships in the Indian Ocean; the exact
focation at any given time of the ships of
these powers is not knowa.

Pak Presideat’s moeting with the Prime
Minister of India

2084, SHRI NARSINGH NARAIN
PANDEY :

SHR1JYOTIRMOY BOSU :

will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether there is any proposal from
Pakistan President, Mr, Bhutto, fo moet
the Prime Minfster of India; and

(b) if w0, &t what stage it stands ?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFRAIRS
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L THE mwm OF LABOUR AND
REHAMLITA‘I’ION ( SHRI R. K,
" KHADILKAR) : (a) and (b). If the
. ".refefence s to the former Chief Executive
" Counciflor, - Dejhi Shri V. K. Mathotrs,

.+ the veply. &8 in the affiemative and a copy of
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. “Fimws of ladia’ dated the 4th February,
lm is laid on the Table of the House
" [Placed in Library. See No. LT-1668/72)
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 Taking over ‘of Non fervous Metal
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2067. SHRI VEKARIA :
" SHRID. P. JADEJA :

Wit the Minister of STEEL ANB -
MINES be pleased to state :

‘(l) whether Government propou to
take over non-ferrous ‘metal units; and

{b) if so, the name of the units likely
1o be taken over?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) There
is no such proposat before Government at

(5) .Does not ariss. -
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